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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH
AT HYDERABAL,

OA.1/96.

Date of order:3-1-1996.,

Beatween: -

G.Bhoepathy e Applicant.
and
1. The District Telecom Manager, _
Karimnagar District,Department of Telecommuhpications,
Government of India,Karimnagar Dist.(A.P.).

2. The Sub-Divisional Officer{Telecom),
Karimnagar Sub-Division,Karimnagar=-505 001.

3x
tes Regpondents,
Counsel for the Applicant sMr.P.Naveen Rao,
Counsel for the Respondents Mr.N.V.Ramana
CORAM:

HON'BIE MR,JUSTICE V.,NEELADRI RAOD,VICE CHAIRMAN

HON'BIE SHRI R.RANGARAJAN,MEMBER ADMINISTRATIVE,

|

Ty

£



'Judgeméat

(Pns per Han, Hr. R. Rangarajan, Member ( \h

' C | |
Heard Sri P Navaen Rao, learnad counsal for

e
1|he applicant and Sri NY. Ramana, learned counaal for

the rospoadenta.
i, The applicant was engaged in ReailuayZElectrifi-
éatiun project betusen 1983-89, It ia also stated that

he was resengaged after that undar the control of 9-2

n
and he was rstrenched in March, 1990. The above parti-

Fulara are given in Annexure A-1 alonguwith the repra-
?entation of the applicant addressed to R-1, Hg‘ugs

not reengaged sfter March, 90.

5. This DA is Piled praying Por resagaging him and

Eegularise him as Group-D staff in the Taelecom Deparf—
| i
‘-meﬂt . .
|

iﬂ. The applicant hhd served the Department ?6r 306

|days during 1989 and 90 and also Por some time earlisr,
ﬁﬂoqce he haes some working knowledge ¢f the Department,

'Hence he has to be ‘given preference to freshers from the

*apen market,
i

i5. In the result the following direction is given :

| The applicant should‘be reengaged if there is

|work in praferanca to freshers from the open markat in
| tha same unit from which he was ratrenched last. -If in

ipursuance of this order he is going to be reengaged none
i |

who is already in casual service shall be retrenched.,
| ‘

i‘l?vlt:v costs, // : : )

| - YA~

i‘(R. Ran-arajan) (V. Nesladri Rao)
Member (Admn.) Vice Chairman

| Dated :; January 3, 96 il

—‘:lﬁ-_.

The OA is ordered accordingly at the admission stage,
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‘ 7 -
Dictated in Open Court Dy.Registrar(Judl)y >
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Copy to:- ‘
1. The District Telecom Manager,
Karimnagar District,Department of Telecommunicat ions,
Government of India, Karimnagar Dist.(A.P.):

é. The Sub-Divisiopal Officer(Telecom),
Karimnagar Sub-Division, Karimnagar-505 001.

3, One copy to Mr,P.Naveen Rao,Advocate,CAT.Hyd.
4, One copy to Mr,N.V.Ramana,Add 1,CGSC. CAT .Hyd.
S. One copy to Library,CAT.Hyd.

6. One spare COpy.

KkKu.
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TYPED BY CHECKED BY

; COMPAKED BY APPOVEL BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
i ' HYLERABAD BENCH AT HYLERABAD

THE HOW'BLE MR.JUSTICE V .NEELADRI RAQ
VICE CH

' AND

| | | THE HON'BLE MR.R.RANGARAJAN : M(A) -

Dr;ated:‘:‘:g :[F'-1996

. ORDER/JULGMENT

Admitted and Interim directions
issur .

Dis;osed of with directs\o.us/

- Dis:dssed.

Cy-

f . *5- ) ': _ HT qwrafrs sfmey ,
I} _ R '_ : Cential Administrativa Tribunal .
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